Annexure-3

Name of the corporate debtor Senthil Papers and Boards Private Limited;
Date of commencement of liquidation 14/02/2019
List of stakeholders as on 20/09/2023

List of operational creditors (Workmen)

(Amounting)
SI. Name of authorised [Name of [dentification |Details of claim Details of claim admitted IAmount mountAmount |Amount of |Remarks,
No.  [representative, if any jworkman [No. received of fany |of claim [claim if any
Date of{Amount |Total mountof  |Nature |% sharein [contingent mutual [rejected under )
receipt claimed [amount [claim for the |of claim ltotal claim ues, verification
of claim period of amount of hat
admitted ftwenty-four claims may be
months admitted et off
preceding the
liquidation
commencemen
t date
1 |*Mr. P. Muniasamy, N/A N/A N/A 5756644] 5486674 NIL Workmen 100 NIL NIL 269970 NIL NIL
claim
PAN DGPPMO121L)

* Initially Mr. S. Thiruniraichelvan, appointed as representative for operational creditors (Workmen), and due to his resignation of Mr.P.Muniasamy (PAN DGPPM0121L) replaced Mr. S.
Thiruniraichelvan and appointed as representative for operational creditors (Workmen).




